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Employment to  Urban Poor 

'78 SHRl RAMESH CHENNITHALA : Will the 
Minster of URBAN AFFAIRS AND EMPLOYMENT be ' pleased to state 

(a) whether the Government have any plan for 
eradicating unemployment in the urban sector: 

(b) 11 so, the details thereof; and 

( c )  the details of employment opportunit ies 
created in the Urban Sector dur~ng the past three 
years? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (DR U VENKATESWARLU) (a) and (b). 
Two Centrally sponsored programmes viz.. Nehru 
Rozgar Yojana and P rme  Mmister's lntegrated Urban 
Poverty Eradication Programme are presently being 
mplemented In the country : -  

The Nehru Rozgar Yolana was launched 
In October. 1989 and has been des~gned 
to generate employment to the 
unemployed and under employed urban 
poor llvlng below the pove:ty Ilne. Wilhln 
this broad category the SCslSTs and 
Women constitute speclal target groups. 
This employment IS of two types. One 
relates to the settmg up of self-employment 
ventures and another relates to  the 
p r o v ~ s ~ o n  of wage employment through 
creat~on of publlc assets In the low income 
nelghbourhoods of urban local bodies and 
also through houslng and shel ler  
upgrada41on 

The Pr~rne M ln l s te~  s Integrated Urban 
Poverty Eradcat~on Programme has been 
launched In November. 1995 wlth the 
objective of at tack~ng the several root 
causes of urban poverty s~multanaously 
Bes~des employment goneratton and skill 
development. the PMI UPEP also alms a! 
e f fec t~ve ach~evement of s o c ~ a l  aector 
goals.  community empowerment. 
convergence through sustamable support 
systems, environmental ~mprovement of 
urban slums and shelter upgradation Tha 
beneflts can be avalled by the urban poor 
l lv~ng below the poverty llne who have got 
e d u c a t ~ o n  upto 9th standard or less 
S p e c ~ a l  a t ten t~on/emphas~s IS glven to  
women and persons belonging to 
Scheduled CastoslScheduled Tr~bes and 
d ~ s a b l e d  persons The programme 1s 
applicable l o  a l l  Class II urban 
agg lomerat~ons w ~ t h  relaxat ion to  the 
distr lct  towns In the hdly Sta ter  and 

(c) The de ta~ l s  o f  employment opportunit ies 
created under Nehru Rozgar Yojana durmg the last 
three years are as under - 

Year SUME SUWE 
No of beneficiaries No, of Mandays of 

asststed work generated 
- - -  - 

1993-94 1 52 lakhs 72 17 lakhs 
1994-95 1.25 lakhs 50.85 lakha 
1995-96 1.25 lakhs 54 64 lakhs 

The Prime Mmister's lntegrated Urban Poverty 
Eradication Programme has been launched only 
recently and IS still in the preparatory stage. 

World Bank Assistance to  Coal lndia Limlted 

'79. SHRl KODlKUNNlL SURESH Will the 
Mlnister of COAL be pleased to state 

(a) whether the World Bank has announced a 
43.5 m l l l ~ o n  SDR (S 63 rn~ l l ion)  Internat ional  
Development Association credlt to Coal lndia Limlted 
lor providing techn~cal  assistance lor Coal l n d ~ a  
environmental and soclal projects recently; 

(b) if so. the details thereof; and 

(c) the projects whlch are likely to be benefited? 

THE MINISTER OF STATE OF THE MINISTRY OF 
COAL (SHRIMATI KANTl SINGH) . (a) to (c). Th World 
Bank has approved an IDA Credit of 43 3 million 
SDR (US S 63 milllon) for "Coal Sector Env~ronment 
and Social Mltigat~on Project' of Coal lndia Ltd The 
project inter-alia envlsages carrying out Environment 
Action Plans. Rehabilllation Action Plans elc, at 25 
identified coal projects of CIL.  The list of these 
projects is given below 

Ca LM. NCC SECL UKX 
---- 

K D Mesalong Ananta Blnm Blsranpur Dur~lpur 
Parel East Lpahar Duhuhua Dhanpur~ 

R l ) r l ~ p l  ahatatput ~ayanl w a  ~ .mnput  
Jawnnath JhInQurdrh Gwra Sasll 
Lakhanput Nlgshl Kusmunda Umr 

Slm*swwl ManYpur 

Ralatione with Sr i  Lanka 

'80 DR KRUPASINDHU BHOl  Wi l l  the 
Mlnister of EXTERNAL AFFAIRS be pleased to state 

(a) the sleps ~ r o ~ o s e d  to be taken lo strengthen 
further the relations w ~ t h  Srl Lanka. 

(b) whether the lorelgn M in~s te r  of Srt Lank 
visited lndia recently, and 

(c) if ao, the bilateral ~ssues f~gured In hls talks 
wlth Indian leaders and the outcome lherrol? 
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THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
I.K. GUJRAL) : (a) The Government is committed to 
further enhance bilateral relations and cooperation 
with Sri Lanka. A meeting of the Indo-Sri Lanka Joint 
Commission chaired by External Affairs Minister and 
the Sri Lankan Foreign Minister is proposed to be 
held in Colombo later this year. Prior to the Joint 
Comrniss~on. it is proposed to convene meetings of 
the Sub-commissions on Science 8 Technology and 
Soc~a l .  Cultural and Educational Matters in Colombo. 
The Jomt Commlss~on would revlew the progress 
made in various spheres of bilateral cooperation and 
would also identify new areas of cooperation. 

(b) Yes Sir, the Srl Lankan Foreign Minister paid a 
two days goodwill vlsit to lndia on June 20 and 21. 1996. 

(c) In the discussions held with the Sri Lankan 
F o r e ~ g n  M ~ n ~ s t e r ,  bo th  Ind ia  and  S r i  Lanka  
emphaslsed the high priority given to maintenance 
of close and cord~a l  bilaleral relations. Both sides 
expressed satisfaction at the present state of bilateral 
cooperation and agreed that there were possib~lit ies 
for further enhancing ties. It was agreed that Sri 
Lanka would host the t h ~ r d  sesslon of the Indo-Sri 
Lanka Jolnt Commission later this year which would 
plan ~ m p r o v e m e n t  o f  r e l a t ~ o n s  in  a l l  f ~ e l d s .  
D~scuss lons were held on  improving t ~ e s  In the 
economlc f ~ e l d  The q u e s t ~ o n  of f ~ s h e r ~ e s  a n d  
problems faced by fishermen of the two countries 
was also d~scussed and the two sides agreed to 
ho ld  consu l ta t ions  to  reso l ve  t hese  p rob lems  
expedltlously ' 

Sea Eros ion 

4 3 3  SHRI MULLAPPALLY RAMACHANDRAN 
W ~ l l  the Mlnlster of WATER RESOURCES be pleased 
10 state 

t a j  whether the Government have made any 
assessment of or r ece~ved  any Reports from the 
Government of Kerala regardmg the extent of sea 
ercslon caused by the recent squalls along the west 
coast, 

fbj 11 so the deta~ls of Irnd~ngslreport, and 

i c )  the deta~ ls  of rellef granted by the Unron 
Government to the State of Kerala In t h ~ s  regard? 

THE MINISTER OF WATER RESOURCES fSHRI 
JANESHWAR MISHRA) far No. Sir 

f b ~  and (c)  Does not arlse 

Opening of Schools i n  Rural  A r e a l  

434  SHRI ANANC RATNA MAURYA W ~ l l  the 
Mmlster of HUMAN RESOURCE DEVELOPMENT be 
pleased to state 

(a) whether the Government have conducted any 
country-w~de survey l o  fmd out the number of rural 

and backward areas where there are no  primary 
schools and the distance the children of the area 
have to cover to attend school for education; 

(b) whether the Government propose to provide 
schools in those areas on priority basis; 

(c) if so, the details thereof; 

(d) whether the Government propose to prov~de 
financial assistance to  the families living below the 
poverty line for spread of education in such areas; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF EDUCATION IN  THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI  MUHl  RAM 
SAIKIA) . (a) Yes, Sir. All lndia Educat~onal  Surveys 
are conducted periodically by States under the aegls 
of National Counc~ l  for Educational Research and 
Training (NCERT)  t o  assess  the a v a ~ l a b i l ~ t y  of 
existing schooling facil i t ies at different stages of 
educat~on The 6th All l n d ~ a  Survey, whlch has been 
conducted recently, has ascertained the number of 
rural habi tat~ons without primary schools and the 
d~s lance-w~se availability of prlmary schools 

(b) and (c) According to ava~lable mformat~on 
94% of the country's rural population has access t~ 
a primary school w~th in  one km. of walkmg distance 
The respons~bil i ty for es tab l~sh~ng  prlmary schools 
In the unserved and under-served areas hes w ~ t h  
the  respective S:ate Governments  w h ~ c h  have 
evo l ved  therr o w n  no rms  for t he  pu rpose  In 
accordance w ~ t h  broad nat~ona l  g u ~ d e l ~ n e s  

( d )  There  is  no  s u c h  p r o p o s a l  under  
cons~deration o l  the Mln~stry.  

(e)  Does not arise 

Pension t o  Soldiers o f  S e r o n d  Wor ld  War 

4 3 5 .  SHRI  R 8. RAI  W ~ l l  t he  Mlncster of 
DEFENCE be pleased to stale 

l a )  whether penslon scheme has been introduced 
for t he  e x - s o l d ~ e r s  who were d e m o b ~ l u e d  atter 
second World War, and 

(b) If so, the amount glven l o  them per mensum 
and the procedures thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (SHRI N V N SOMU) (a) N o  Sir 

(b) Quest~on does not arlse 

I r r igat ion Pro lec t  
, 

4 3 6 .  SHRI RAMCHANDRA VEERAPPA W ~ l l  the 
M ~ n ~ s t e r  of WATER RESOURCES b e  p leased to 
state 

(a) whether any proposal l o  modernlse cerlaln 


